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(b) Does not arise.

(o) Except for the Indian Institute of
Technology in Assam which is being estab-
lished as par the "Assam Accord”, there is no
proposal to set up any other Indian Institute
of Technology elsewhere in the country.

Export of Indian Antiques
8516. SHRIMATI SUKHBUNS KAUR:
Will the PRIME MINISTER be pleased to

state:

(a) whether pieces of antiques of indian
heritage, are being exported:

(b) if so, the details thereof; and
(c) the categones of items on which

there is a ban?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) No, Sir.

(b) Does not arise.

(c) Expart of antiquities and art treas-
ures is regulated by provisions of the Antiqui-
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ties and Ant Treasures Act, 1972.
Bank on Cosmetics using Animal Fats

8517. SHRIBALGOPAL MISHRA: Will
the MINISTER OF ENVIRONMENT AND
FORESTS be pleased to state:

(a) the number of cosmetics manutac-
turing companies using animal fats for the
manufacture of cosmatics in the country;

(b) whether Government proposetoban
the manutacture of Cosmetics using animal
fats throughout the country to justity preven-
tion of cruelty to animails; and

{c) the number of Associations/Socie-
ties working in the country under the banner
“Prevention of Cruetlty to animais™?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHR! NILAMANI
ROUTRAY): (a) and (b). None of the Units
borne on the list of Directorate General of
Technical Development are reporting con-
sumption of animal fats for the manufacture
of cosmetics.

(c) A list or organisations working for
Prevention of Cruelty to Animals is given in
attached Statement.





